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NAME OF THE PARTIES: SFS Business Solurions pw. Ltd

Videocon Teiecommunications Ltd
SECTION OF THE COMPANIES ACT; I & Bp Code 2016.
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SHRI B.S.V. PRAKASH KUMAR
MEMBER (J]

SHRI V. NALLASENAPATHY
MEMBER (T)
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The Pedtioner Counsel is present
On verification of the record, since i

Bankru Ptcy Code, 2016 has not been filed
Petition is abated with liberty as mentioned

t appears that Form under Insolvenc), &
on or before I5.7.20r7, this Comp,lnf

rrl lhe Norification da bd 29.6.20U.
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V. NAL LAS ENAPATHY
Member (Technical)
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